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Extra-Departmental Agents

♦6de. Knmari Annie Masearene: (a)
Will the Minister  of C<wnmnnifta.tions 
be pleased to state whether there is 
a proposal to absorb Extra Depart­
mental Agents in the Regular Postal 
Service? -

(b) How many such Agents have so 
far  been  absorbed  in  the  Postal 
Service?

(c) Are any  stationery  mateiials
supplied  to the Extra  Departmental 
Agents? '

The D t̂y Minister of Communica­
tions (Shri Raj Bahadur): (a) Extra 
Departmental Agents can appear  at 
the Postmen’s test up to 40  years  of 
age as departmental candidates and at 
the clerical recruitment  examination 
up to 30 years of age as outside candi­
dates.  There is no other separate pro­
posal for their absoiption under con­
sideration.  -

(b) The information is being collect­
ed and will be laid on the Table of the 
House in due course.

(c) Yes.  Government supplies the 
required stationery articles.

Knmari Annie Mascarene; May  I 
know, Sir, whether there are any pro­
visions for per̂ ns  who  have  been 
recruited and have rendered about  10 
or 12 years* service?

Shri BaJ Bahadur: No: there is no 
such provisicAi.

Knmari  Annie  Mascarene: Will 
Government think of providing them 
with any position when it is converted 
into postal service?

Shri  Raj  Bahadnr: Gk>vemment
undertake no responsibility to provide 
permanent or tempdrary  employment 
to these peiwns.

Knmari  Annie Mascarene: Is  the
Government  aware  that  station­
ery materials supplied to them do not 
reach them?

Shri Raj Bahadur: Whenever any 
complaints have been brought to our 
notice they have been enquired into. 
If the hon. Member has got any com­
plaints  she may kindly bring them to 
me.

Shri N. Sreekantan Nair: Is  the
Gk>vemment aware that these extra­
departmental  men  are  transferred 
from their places so much  so the re­
muneration they get is quite insuffici­
ent for their bare living?

Shri  Raj Bahadur: They are - not
transferred, Sir.

Shri V. P. Nayar*- Has Government 
received a memorial recently from Ex­
tra-Departmental Postal employê of 
the Travancore-Cochin State and if so* 
what action has Government taken?

Shri  Raj  Bahadur: When—which 
year and on what date?

Knmari Annie Mascarene: Maŷ I 
know, Sir, the amount they are  given 
as salary?

Shri Raj 'Bahadur: That  is  not
salary.* It has been explained in the 
House, more than once, that it is only 
an allowance, Sir.

Knmari  Annie  Mascarene: May I 
kn(Jw the amount given as allowance?

Shri Raj Bahadur The  extra-de­
partmental  sub-postmasters  get  Rs. 
40/- as  maximum  and  Rs.  25/- as 
dearness  allowance;  sub or  branch 
postmasters, Rs. 10—25 and Rs. 10/- 
deamess allowance; mail carriers, Rs. 
30/- maximum and Rs. 10/- as  dear­
ness  allowance;  extra-departmental 
delivery agents, Rs. 25/-  maximum 
and Rs. 10/- dearness allowance.  If 
the extra-departmental sub-postmaster 
or branch  postmaster is required  to 
carry mails or  do delivery  work he 
gets, in addition to the above allow­
ances, a maximum  allowance of Rs. 
10/-.

Knmari Annie Mascarene: Are they 
to pay from this amount the rent for 
the building they utilise?

Shri Sarangadhar Das: May I know, 
Sir, whether a circular has lately been 
issued that these  extra-departmental 
postmasters will work 8 hours a day?

Shri Raj Bahadnr: No, Sir. No such 
circular has been issued.  The maxi­
mum is five hours for them.

S. 7, Railway Labour Union 
Conference

*m. Shri Nambiar: WiU the Minis­
ter of Railways oe pleased to state*

(a) whether it is a fact that  the 
Southern Railway administration has 
refused to give permission to the S.I. 
Railway Labour  Union to use the 
vacant ground belonging to the Rail­
way for housing  Railwaying  who 
were invited for its annual conference 
held at Golden Rock on 12th, *13th and 
14th September 1952,

(b) if so, why;

(c) whether it is also a fact that 
the  representatives  of  Railwajmien




